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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 69/2022/EZ

In The Matter of:
Kakali Pal
... Applicant

Versus

West Bengal Pollution Control Board
& Ors.

. Respondents

AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 04, THE

OFFICER-IN-CHARGE, DAKSHINESWAR POLICE STATION.

I, SHIB CHARAN MONDAL, Son of Amal Mondal, aged about 40
Years, by faith- Hindu, b3,r‘ occupation-service and presently posted as
the Officer-in-Charge, Dakshineswar Police Station, Barrackpore Police
Commissionerate, having office at D.D. Mondal Ghat Road, Kolkata:

700076, do hereby solemnly affirm and declare as follows:-

1. That, I am wdrking as Officer-in-Charge, Dakshineswar Police
Station, Barrackpore Police Commissionerate and I am well
acquainted with the facts and circumstances of the case and as

such I am competent to swear, sign and affirm this affidavit.
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2. That this affidavit is being filed in compliance to the solemn Order

dated 01.07.2022, passed by the Hon’ble National Green Tribunal,

Eastern Zone Bench, Kolkata.

3. That in pursuance to the said Solemn Order passed by the Hon’ble
Tribunal the Ofﬁcer-in-éharge, Belghoria Police Station had
conducted an enquiry in that regard. During enquiry it was learnt
from the applicant in her application stated that respondent
number 2 & 3, being the next door neighbours were engaged in
label printing business which caused noise and air pollution and
hazards to the family members of the applicant and the applicant’s
daughter is suffering from classic Hodgkin lymphoma and she is
under treatment.

Photocopy of the Enquiry report of the Beighoria Police Station is

annexed herewith and marked with the letter ‘R-1".

4. That from the records as available _in the office of the Belghoria
police station one letter dated 22.12.2021 was received from West
Bengal Pollution Control Board where one letter of Sri Biswanath
Mondal & Others against Mr Buddhadev Guchait & Mr Barun
Mondal was enclosed in that mass petition there was allegation
against respondent numbers 2 & 3, unit creating nuisance and
health hazards and the West Bengal Pollution Control Board also

directed in that letter to oversee that the alleged unit in question

runs only after obtaining necessary statutory licenses including

. —i-;)\;; H': . .
. valid trade license and ‘Consent to Operate’ issued by the West

-~
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Pollution Control Board.



Photocopies of the letter dated 22.12.2021 as given by the West

Bengal Pollution Control Board, mass petition dated 01.12.2021

are collectively annexed herewith and marked with the letter ‘R-2’.

5. That it was further observed that one enquiry letter was sent to
Kamarhati Municipality for taking necessary action in the matter
and thereafter respondent number 2 informed that on 14.09.2015
he had handed over his partnership. to respondent number 3 and
presently respondent number 2 is not the owner of the alleged

workshop i.e M/s Modern Engineering Works.

Photocopy of the letter dated 02.01.2022 written by Belghoria
Police Station to the Chairperson, Board of Administrators;

Kamarhati Municipality is annexed herewith and marked with the

letter R-3’.

I

/ \ . '“\\
6. That vide letters dated 11.04:2022 both the respondent numbers 2 J Fov
& 3 were asked to meet the concerned official of Belghoria Police
Station with the requisite documents for running the alleged unit.
A
: . A
Photocopies of the letters dated 11.04.2022 are collectively A Ads

annexed herewith and marked with the letter ‘R-4’,

I/{,Z%',\tj;‘]iiat_.-;.'sybsequently the respondent number 3, submitted the

follo“v_'c{"i;ng' ?iRcuments to the police personnel:
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(i) NOC issued by West Bengal Pollution Control Board, dated
24.04.2018 valid for 7 (seven) years;

(i) Maintenance Certificate issued by West Bengal Safety Fire
Service valid from 27.08.2021 to 26.08.2022;

(iii) Renewal Enlistment License issued by Kmarhati
Municipality;

(ivy One Enrolment certificate issued by West Bengal State Tax
on Profession trade etc being number 192030669238 dated
11.08.2015;

(v)  One GST Registration Certificate in the name of respondent

number 3.

Photocopies of all the documents as referred to above are

collectively annexed herewith and marked with the letter ‘R-5’.

Qy I “ § That it is submitted that after trifurcation of Belghoria Police

opr? "'1 \gé tion the place of occurrence i.e the label printing business

A }“" f— l l
3 ?e‘é;.’b = i L.vy rkshop run by respondent number 3 presently comes within the
IS
\ ]
NN / {’ /6aksh1neswar Police Station.
\4’5\_- 9\‘]/
\\rpﬁ‘!:. A '

9. That it is therefore most humbly prayed that Hon’ble Tribunal may

pass such order/orders as it deems fit and pr-oper in the interest of

Jjustice. ' P =

s

‘Identiﬁed by me & L/vb C{/WTM’L M MQ O\L |
%WW M Deponent #4 y’y—g

Advocate 26/ °7j e -

For The State of West Bengal Officer-in-Charge
Dakshineswar P.S., Barrackpore P.C.
yy [ \ﬂ‘ “\b 139 .—{(N) 24 Parganas
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Verified at Kolkata by the deponent above named on this the 2/‘ ) %{y
day of July, 2022 and say that the contents of this affidavit made in
paragraph nos. 1 is true to my knowledge and those made in paragraphs
no. 2 to 8, are true to my information derived ffom records and rest are
my respectful submission before this Hon’ble Tribunal.

Qi bo Chprwordlor P

Identiﬁed by me : 6{ 7{22_

4. (“W 0& Deponent
vocate “7/'13 2 Officer-in-Charge

For The State of West Benga.l Dakshineswar P.S., Barrackpore P.C.
(N) 24 Parganas
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To

The Ld. Advocate for State,

Hon’ble National Green Tribunal

Eastern Zonal Bench, Kolkata, West Bengal
Finance Centre, 3rd Floor New Town,

Ref: Original Application No 69 of 2022.

In the matter of
Kakali Pal ........... Applicant
-Versus -
West Bengal Pollution Control Board & Others ......... Respondents

Sir,

In pursuance of the contents contained under reference, it is respectfully
submitted that I have gone through the instant petition and an enquiry was
conducted in this regard which is as follows.

That, the instant petitioner submitted in her petition that the respondent
no. 02 and respondent no. 03 are engaged in label printing business by the next
door of the petitioner. That business caused noise and air pollution. It also
caused hazards for the family members of the applicant. The petitioner also noted
that her only daughter is suffering from classic Hodgkin lymphoma the pollution
unit only added to the woes of the applicant as unit emits odour and it has
increased the headaches, nausea, tendencies of the daughter of the applicant.
The petitioner also informed that her daughter is now under treatment.

That, during enquiry the available records of this police station was
consulted and it was found that on 27.12.21 one letter having memo no 1154-
PG/LD/03/2020 dt:- 22.12.21 from West Bengal Pollution Control Board was
received at this Police Station; where one letter of Sri Biswanath Mondal & others
against Mr. Buddhadev Guchait & Mr. Barun Mondal was enclosed. In that mass
petition Sri Biswanath Mondal and others alleged against the label printing
business of the respondent no. 02 and respondent no. 03 for creating nuisance
and health hazards form the workshop of the respondent no. 02 and respondent
no. 03. This refers to Belghoria PS Part - IV receipt register no. 1921/21. West
Bengal Pollution Control Board also directed in this letter “to oversee that the
unit in question runs only after obtaining necessary statutory licenses including
valid trade license of the legal authority consent to operate of the State Board.”

That, on enquiry one letter was sent to Kamarhati Municipality for taking
necessary action in this matter. After that, the respondent no. 02 and respondent
no. 03 were examined and the respondent no. 02 informed that on 14.09.2015 he
handed over his partnership to respondent No. 03 and he (Respondent No 02) is
not the present owner of the alleged workshop i.e. M/S Modern Engineering
Works.

That on enquiry the respondent No. 03, the present owner of the label
printing business submitted the following documents before police.

i) One No Objection Certificate (valid for 7 years) issued by West Bengal
Pollution Control Board vide Memo no O246/COE(O)/2018/DIC/N -
24 Pgs Dt:- 24.04.2018.

ii) One test & maintenance certificate issued by West Bengal Safety Fire
Service having Certificate No. WB.S.F.S/N/R/QOQ]_-QQ Dt:-
27.08.2021 valid from 27.08.2021 to 26.08.2022.
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ilij  One receipt copy for Renewal Enlistment License from Kamarhati
Municipality.

iv)  One Enrollment Certificate for West Bengal, State Tax on Profession,
Trades, etc. having Certificate No. 192030669238 Dt:- 11.08.2015.

v) One copy of GST Registration Certificate in the name of Barun
Mondal (Respondent No 03.)

That, perusing all the documents I found no proper ground to take
any immediate action against the respondent No. 02 & 03. No adverse
report was also found from the Municipal Authority of Kamarhati.

I also further beg to submit that after trifurcation of Belghoria Police
Station the place of occurrence i.e. the label printing business workshop
run by respondent no. 03 presently falls under jurisdiction of newly formed
Dakshineswar Police Station.

Under the above, I am to submit before the Hon’ble Tribunal that
police is ever ready to carry out any order of your Lordship.

Yours faithfully, —
[
Shri Ratan Chakraborty

O/C Belghoria Police Station

Barrackpore Police Commissionerate
Officer-in-Charge
Belgharia P.S., Barrackpore P.C
(N) 24 Parganas

Enclo:

1)
2)
3)

4)
S)

6)

7)

8)

9)

The photo copy of one letter having memo no 1154-PG/LD/03/2020 dt:-
22.12.21 from West Bengal Pollution Control Board.

The photo copy of notice to respondent no. 02, 03.

The photo copy of letter to respondent no. 05.

The photo copy of one written statement of respondent no. 02.

The photo copy of one No Objection Certificate (valid for 7 years) issued by
West Bengal Pollution Control Board vide Memo no -
0246/COE(0)/2018/DIC/N -24 Pgs Dt:- 24.04.2018.

The photo copy of one test & maintenance certificate issued West Bengal
Safety Fire Service having Certificate No. WB.S.F.S/N/R/2021-22 Dt:-
27.08.2021 valid from 27.08.2021 to 26.08.2022.

The photo copy of one receipt copy for Renewal Enlistment License from
Kamarhati Municipality.

The photo copy of one Enrollment Certificate for West Bengal, State Tax on
Profession, Trades, etc. having Certificate No, 192030669238 Dt:-
11.08.2015.

The photo copy of one copy of GST Registration Certificate in the name of
Barun Mondal (Respondent No 03.)

Belohora P
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WEST BENGAL PoLLUTIO

. —_— . . N CONTROL
S0 winge Board MesteeNan.  (Depnrtment of Environmeny, Govermment of \Vomnl’g::éfl[l))
shoul b* —_— YA 10 e e Squere, Block/Space-81T
m,,,.w“‘[')“"‘:!:‘m‘ \\ T4 :S l. foor, 1.1, Memiktaaler Aty Rod, Kolkary - 700 054
Namber D! \V/ websilto: WWW.wvhpeh.gov.in, Tel No. (033) 2320. 0042

(. .
subje¢ e-mail; et whpeh-wh@bangla.gov. i

“MemoNo V154 - PG/LD/03/2020 Date:29./ 12/ 2021

vTo
The OtYicer In-charge,
Belghoria Police Station,
33 B. B T Road. Belghoyia,
Kolkat- 700056.

Sub: Complaint against Mr. Buddhadey Guchait & Mr. Barun Mondal for creating nuj .

. § g nuisance from two
workshops located at 35/1/C & 35/3/4 Kalinath Ghosal Road, Ward No. 10 of Kamarhat; Municipality,
P.O- Ariadaha, P.S- Belghoria, Dist.- North 24 Pgs., Kolkata- 700057,

Sir.

Enclosed please find herewith a complaint petition received from Mr. Biswanath Mondal & others of
Ariadaha, Ward No. 10 against Mr. Buddhadev Guchait & Mr. Barun Mondal for creating nuisance
from two workshops located at 35/1/C & 35/3/4 Kalinath Ghosal Road, Ward No. 10 of Kamarhati
Muricipality, P.O- Ariadaha, P.S- Belghoria, Dist.- North 24 Pgs., Kolkata- 700057. The complainants
allege that they are facing nuisance and health hazards due to the operation of the unit.

You are requested to oversee that the unit in question runs only afier obtaining necessary statutory
licenses including valid trade license of the local authority and Consent to Operate of the State Board.

In case of any non-compliance, you are at liberty to take appropriate action in accordance with law

with an intimation to the State Board. .
Yours faithfully,

;f‘st% In-charge,

Sr. Scjerfi
Enclo: As stated. Bdﬁ)ic Grievance Cell



Date: 01.12.2]

To e e——
The Chairman,

West Bengal Pollution Contro| Board,

Beliaghata Building Bhavan,

Scctor - [, Kolkata-70009, - . !

Subject: Re, uest to Take Action Apainst Cas Pollution

Respected Sir,

With due fespect and honour we would like to inform You that we are
the resident of Ariadaha, Road Name - Kalina, Ghoal Road, Warg Number - 10,
Kamarhati Mnnicipﬂlity. Post Offiee - Anadsha, Police Station - Belgharia, District.
North 24 Parganas, K()lk:l(u-?()()OS?. Ve Beneal [, of our neighbours Mr.
Buddhadev Guchait and \fy Barun Mondal, Addresses 3910 gnd 35/3°4 Kalinath
Ghosal Road, Ward Number 10. Kamarhat, Municipality, pPog Office: Ariadaha, P.S:
Belgharia, District: Nonh 24 Parganas, Kolhata-700057, Weg Bengal respectively,
have set up two workshops inside their residences which are producing gasses with
the very bad and harmful smell. We requested them many times 1o stop producing

these gasses which are creating huge air pollution. Not only that, but these gasses also
createa lot of Physiological problems like breathing problems, headache, vomiting

tendency, insomnia, etc. Moreover, one of our residents suffered from Hodgkins
Lymphoma and still, she is under check-up. They did not stop producing these gasses.
We are now spending our days in terribly bad conditions.

Therefore, we humbly request you to take necessary action and save us as well

as the environment of our locality from this pollution. We will be highly obliged if

you do the needful at the earliest.

Our contact details are given below:

Mr. Biswanath Mondal: 9831206189
Mr. Kakali Pal Mondal: 98312059753
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o 0 Z SOMTENTG ity é
To ¢ 3 ) :
The Chairperson E 1Y ]
Suardiof Administrators VAR 01 1) st ',‘
Kamarhati Municipality

Dist- 24 Pgs (N)

Submitted

SI Sumit Kr. Baidya
Of Belghoria PS
Date: p7 . ol



To
Shri Barun Monda]

A 09— 35/1/C, Kalj Nath Ghosal Road,
Ward No 10, Kamarhat; Municipality
PO- Ariadaha, PS- Belghoria, Kol- 57

Ref: Belghoria pPs Part Jv Receipt Register No 1921/21.

against you from West Bengal Pollution Control Board. Hence,
you are hereby asked to produce necessary documents to run

your workshop within 05 (Five) days after receiving this notice,

B/O

SI Sumjj r.m'a

Of Belghoria PS
Date: (|, N, P8

/% 1% WWO' /L(OY\Q,O\L'
e O 22
28944929 )



NOTICE

To

Shri Buddhadeb Guchait

Address:- 35/1/C, Kali Nath Ghosal Road,
Ward No 10, Kamarhati Munic_ipality

PO- Ariadaha, PS- Belghoria, Kol- 57

Ref: Belghoria PS Part IV Receipt Register No 1921/21.

This is to inform you that one complaint was received
against you from West Bengal Pollution Control Board. Hence,
you are hereby asked to produce necessary dccuments to run

your workshop within 05 (Five) days after receiving this notice.

B/O

SI Sumit mdya

Of Belghoria PS
Date: i(, &1, 2L

Pilherg,

l-01- 9097

Y/
M‘.{ZT/
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WEST BENGAL POLLUTION. CONTROL BOARD

raribash Lnawan
10A, Block-LA, Sector-II|
Bidhannagar, Kolknla-?OO 000

senrm No.1105¢6

”"YU

............ Daled 9*‘1/‘1/,2‘7” .

From
\embder Secretary,
\\V'gst Bengal Poll nirol rd

Consent to Estzblish (NOC)
I8 Vulid for 7 (Seven) Yeuyn

s

SR Shed T AT e AT AR O LD

3.Gangent
w&auy violatsuma

Dear Sirs, .

A= 3728,
R fnr
U an amt 18 tound valides Bl
oz e indusury v j [ronmenta’

car J5L1LC, Kol
Leq W 2992 /2¢84) Kk
1res 1s 1o infordn you hatt

A
3

1 Tre quality of sewage and trade etliuent 1o be dischargod from your factory shall salisty the permiss‘ible
Ienits as prescribed in 1S : 2490 (Pt. 1) of 1974, and/or its subsequont amendment and Environment (Protection)
Rules 1986

2 Suitable measures to treat your effluent shall ba-adapted by you in order to reduce the pollutional load so
{hat the guality of the effluent satisfios he standards menlioned abovo.

ischarge of sewage and trade eltluent
You shall have to apply to thie Board for its consenl lo oporate and dISCI
’ ac?:mding 1o the: provisions of the viater (Prevention & Control of Pollution) Acl, 1974. No sewage or lrade
eifiuont shall ba discharged by you withoul prior consent of this Board. .

1 Allemission from your lactory shall conform 10 the standards as Inld down by this Board

No. emission shall be permitted without prior approval of Ihis Board and you shall apply 1o this Board for its
5 cbi'\sonl to operate and atmosphoric omission as par p.ovision of tha Alr (Provention & Control Pollution) act,
1981

€ No industrial plant, furnace, flues, chimneys, control equipment, ote. shall bo constructed/roc

strucled/
i i roval of this Bopre! 514
erected/re-erected wilhoul prior aop! erat Mane

V)

e

§0

35,;;??8’— Jaele ok o057,

Suuict lndusines Centny

Sarh 24-Parganas, Baraas,
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7 You shall comply with .
{i)  Waler (Prevention and Control of Pollution) Cegg A
() Water (Prevention and Conlrol of Pollution ) Coss
(i) Environment {Protection) Acl, 1986
(v)  Environment (Protection) Rules, 1985
(v} Hazardous Wastes (Management ang Handling) Rulos, 1989 ang Amendod Rules, 2000
V) Manufacture, Storage ang Impont of Hazardoyg Chemicals Rules, 1989 and Amem;ad Rules, 2000

(vii) xﬂg:{lﬂ;lull,&tﬁz-glmmﬂ ond Storage anlf Hazardoyg Micro-Organisms, Genetically Englngerad Organisms

L, 1977, It opplicablo,
Act, 1070, 11 applicablo,

(viil)  The Public Liability Insurance Act, 1691 and Amended Act, 1992

(iX)  The Public Liabliity Insurance Rules, 1991 ang Amended Ryles 1993

() Biomedical Waslas (Management & Handling) Ryles, 1998 and Amenged Rutes 2000 i applicable.
(xi)  Recycled Plastics Manulacture ang. Usage Rules 1999, it applicable and

(xii) Ozone Depleting Substances (Regulation & Control) Rulgs, 2000, if applicable

8. You will have 1o abide by any other stipy ib horflylocal bodi
Departmens oo, y S as may be p by any ay y bodies/Govamment

Y Cteneta CH\J—L‘bOh .'—Ax.l Perc gheet awea}s’ea/ -0l NG,
SPECIAL CONDITION; .
T Land Go nvert32on C‘-*JA‘;‘»(‘CJ(’ P’WM ﬂ" “ppreop ’k"’d{g qu‘am%

-i ,"_U l,; DLQ“-ih?J éefa)'!(’ Can'ﬁl{t((/{—tbh a]c ’P""{-aﬂg .
R (;q,‘:M Iy\vﬂ/\kmcr} (LM‘:E buw&g, P/Q“’\£ (gfh'lﬂ. C.;vt.'n"fﬁ)

-e)) Es)e’a/ﬂ (Nim Lacs Fof 7] #Low;.m J) MKJ,

Srend 47 machinese Rs, 8)00/ 009/
;-::a:.uJA‘Jr\ C‘?‘t«ja}" 22) peo ko-u Po-( de:H'
v

Any violalion of the aforesaid conditions shall entaft cancellation of this Consent 1o Edtablish (NOC?"“ 1 9 } 1€
. B General Managei

District Industries Centre
Yours faithfully, g ’
Ex-Officio Environment Offizer
e’}: aa{n;;{_![l:&l}u;han Controi Boara
West Bengal Follution Control Board

MemO NO. ....oourremeeeassssrens [oF: 11T,
Copy forwarded for information to :

1. Chief Inspector of Factories, Government of West Bengal, N, S, Building, Kolkata-700 001

2. Director of Industries/Director of Cottage & Small Scale Industries, Government of West Bengal, N. .
Building. Kolkata-700 001

3 Guard file, West Bengal Pollution Control Board.

4. Environmental Engineer, I/I/Alipur R.O/Howrah R.O/Hooghly R.0./B.R.0./D.R.0/Haldla R.O/SR.0/
Asansol/ Sub-R.0/WBPC Board

Himalaya Bhav/an Vill, Panpur Sahid Khudiram Saranl 10, Camac Street
Oelhi Road, Dankuni Kalyant Expressway City Cenlre, Durgapur-16  9nd Floor
Dist. Hooghly P.0. Narayanpur Dist, Burdwan Kolkata-700 017
Dist. 24 Pgs. (N) -
Paribesh Bhawan Block-05 at 40 Parlbahan Nagar
10A, LA-Block, Sector-lll  Flats Complex Matigara, Sillgurl
Salt Lake City, : lenciem éo,P,"yambm Dist.Darjesling
-700098 ousing Estate
Kakaia =790 P.O.: Khanjanchak,
P.S. Durgachak
Haldia-721602

Dist. : Purba Medinlpgr
Asansol Sub-Regional Office

Salya Chowdhury ADDA Commercial Market (2nd Floor)
Indoor Sfagg’:;h Road Opposite Asansol Fire Station Mamber Secretary,
Balurchar G.T. Road, Asansol-713 301 West Bengal Pollution Conlrol Bogrg

Malda-732101

6|
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7 Coneral tendiidoms ior Oraanae i_ited Categsdy

1. (;\) Ricsel Gepevatar, 0 dinelal ]W" te be r'IO\Hdﬁd with
accoustic entlosure te koo nomd Level within
povoiasiblce Lhedts, -

Y Diewel Genotaler o be provided with residential sileroez
and stack  (Chimnevt ‘of haithe 3.5 mtr. M indmur) above the

Genevotor Foom,

(e} Biesed lagine, 37 A to be provided with resjdential
Silencer and stack (Chimpey) as above. .

(Sanitary)Effiuent to be discharged through septic

Lrhotoosoakpit wilthin the Industty oT to Mur-ici;.-ai/l-‘anchayat/'

I~dustrial Estate drain. .

3. S1d Waste @ther than Hazardous Waste) Nil/for sand £ill/

forreuse /to Lo sold/io ba disposed in HMunicipal Vat.

Abient noise level w'll not exceed the permissible limit.

Tive licence to bo obtained from competent authoxrity fer
sleTing and use o flammable itemsn,

. :
- IR .~
N ORI

1

¢. Termission for Aari Land Gonvarsion 4o be obtained fIom
comrotent authority (Mhete applicable).

. Termission from laCal body %o be cbiained before cetting
wy he Wit
Vs Yo be dene in closed @d covered shed frecom for noise
reduction.

9. Viark peried permitted fram 2.00 AN, ta 7.00P.M. {where
necessaTy in rosiden'tial/cnng:sstcd aTea)

0. Goad hause keeping to. be mained.

. Tree planting - 2 (twe} metres width along the periphexy of
the Incdustry or sarling in pots (where enough space not
available).

12. No construction/activiiy parmitted within CRZ(coastal
Requlation 7one) /&res in the LCistxict of Midnopore, 24-
D rgenas(Morth) snd 24-Farganas(South).

‘=, The Industry shail not undartake any expansion mediYicatian
or alteration iIr the pTeposed procesns or equipments without
., the prieT pemissicn ¢ th® nollution contral authority.
14, This Cepsent te Fsotohlish(HC3) may be revoRed immediately
at soy time i §% Qs fermd that the Industiry is not meeling
s neandarde an meptiened o Fellution Control Autherity -
~r 14 the Pollution Contiol wauipments are found to be
incperative. ’

15. 1€ any cemplaint is ledged anainst the~TIgdustry regarding

enAzermental Follutjor thes “onsent will W\rw

- ~.

~—__

-
~.
“~

s o7y [411€

Gdnerat Manager

. DistricMneustiing Dantre
pra/oae2zadd. ‘ iy Ceat
. - FN P R e ) EX-O.’ﬁcio En‘/irc)nment'@_:f“‘-ﬂr

Wesl Bengal Poliution Control Basrd

-l
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#iudyogaadhaar.govin/UAPintAcknowledgement.aspx

TG WERTC o g o 3 25F
Gove of Inchia 'l'“ﬂllrﬂ
TSI EY sl nwan sam e R

MINISTRY OF MICRO, SMALL & MEOIUA ENTERPRISES WCH0, SUALL & MEOIM ENTTRPRSES

R o e
S
TR ORI = B PSRy fﬂie«'%v.m.

[Type of Entorpriso Micro Ifomat_ _ _|Modium . _ ]

A [[Manufacturing A & J c
3

Udyog Aadhaar Registration Certificate

Uz Asdhaar Number WB14A0014263
Name of Enterpnse M/S. MODERN ENGINEERING
~ccatien ef Plant Details
SK FlaDoor/Block No.iName of Premises/Building Village]  RoadiStreetl Lane __|AreaiLocality] _ City | Pin [ State __|___ Distict ;
©oane o lARIADAHA JKALT NATH GROSAL ROAD [ARIADAHA _|BELGHORIA [700057[WEST BENGAL L [N, Z4- PRAGANAS |
Qfficat Address of Enterprise 351G, KALI NATH GHOSAL ROAD, ARIADAHA, BELGHORIA
District N. 24- PRAGANAS . State WEST BENGAL PIN 700057
Mobile No: 98117711170 Emal:  shyamsundaren@gmall.com
Date cf commencement 10/04/2018
%23,0r Acivity MANUFACTURING
Enteprise Type Micro
Srevous Registration delalis-If any EM-1:: EM-1 NIL. MFG OF GRAVIEURE PRINTING (BIG)
Natcral Induslry Classification Code
sN NIC 2 Olpit NIC 4 Digit NIG 5 Digit Cade Activity Type
12 - Printing and reproduction of recarded 1811 - 18115 - Printing directly onlo textiles, flexographic plastic, glu: matal, wood and 2 rbe el
media__ Printing |caramics
Acknoalzdgoment Dato of Flling 0410512018 Dato of Printing 0410572018
D sdamer Thisls d no sig required.

Snrted from udyogaadhaar. novun
*2 f25:me Watile App (Beta Version)is avallablo now for download. htips.//alay.geagle.comistore/apps/dalails?idamsme mymsme

iiEDE &




By

&5

https:l/udyogaadhanr.gov.lnlUNPdmAppﬂcauon.aspx

Cuver of tomd

. vl OF Lind e

mm"n';l:?.nq SV Ly San e
MICAO. BMALL A MEUDIVA ONTEAPNISES

Pom—. e
==
=~ GuanaszD
gt orey FMa 1 aem
vas @aTE RO TIES

WVE S5 SV X
Typaof Entorprine . =
A [Morufaciuing__ e |
|Servicas D —
(S WB14A0014263

. Axdhaar Number

Udyog Aadhaar Memorandum

11. Date of commencement

\
2. PAN Number Z?::i;z::zzs
3. Name of Enuepreneur BARUN Mg:DAL
4. Sociol Category of Entrepraneur GENERAL
S. Gender Malo
6. Physically Hendicapped No
7N i
. Name of Emer?nsu M/S. MODERN ENGINEERING
3. Type of Organization Proprietary
2. Location of Plant Details
- " “FlaUDoorBlock Name of Premi;

v R B v RoadiStresULane  |[Ascallocallty] €Iy

1 35AC IARIADAHA S GHOSAL  |ARIADAHA [sen.cnonm 700057

Oficial Address of Enterprise 35HIC, KALINATH GHOSAL ROAD, ARIADAHA. BELGHORIA
10. District N. 24- PRAGANAS Stata  WEST BENGAL

Moblle No: 9831771170 Email:
10/04/2018

EM-1 :; EM-1 NIL, MFG OF GRAVIEURE PRINTING (BIG)

PIN 700057
shyamsunda:en@gmuilwm

| hereby ceclare thal Information givel
cefore the concemed authority.

12,4/ 9me Mobile App (Beta Vors

n above Is true la the best of my knoviedge. Any information,

12. Previous Registration details-if any
- Sank Details IFS Cade BKIDO004011
e Bank Account: 4012011000032
12, Magor Activity MANUFACTURING
SN NIC 2 Digit NIC 4 Digit NIC 5 Digit Code Activity Type
1&. 18 - Printing and reproduction ofrecorded  [1811 - 18115 - Printing directly onto Textiles, flexographic plastic, glass, motal, wood and  [yyanufacturing
media Printing |ceramics
17. Persans employed 2
18, ( (Plant & y 1 Equip t's) 3(Rs. In Lakhs)
+5. District Industry Centre N. 24- PRAGANAS
1arali
Daclarstion \hat may be raquired to be verifled, shall be provided immediately

lon) Is availablo now for download. mMﬂammmwm&nmmmmwymm

)
[ paint ! I
I Citck heve for_Udyoy Aadhaar Registration Ccrllﬂca(i]

L ——

A

Sl ¢
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(Amended)
Government of India
Form GST REG-06
(See Rule 10(1))
Registration Certificate
Regist :
cgistration Number.l9AlSPMlosocxza
I, |Legal Nam
gal Neme BARUN MONDAL
2. T i
rade Name, if any MODERN ENGINEERING
3. |Constitution of Business Proprictorship
4. gdd_rcss of Principal Place of  {35/1/C, KALINATH GHOSHAL ROAD, ARIADAHA, North 24
usiness Parganas, West Bengal, 700057
5. Date of Liability
6. [ Date of Validity From 24/07/2017 ‘Not Applicable
7. Type of Registration Regular
8. |Particulars of Approving Authority Centre Goods and Services Tax Act, 2017
Signature
Name MAVURI SRINIVASA RAO
Designation Superintendent
Jurisdictional Office WB03! -
9, Dzte of issue of Certificate 06/07/2020
Note: The registration certificate is required to be promi ently displayed at all places of Business/Office(s) in the State.

This is 2 system generated digltally signed Registration Certlficate Issucd based on the opproval of application granted on 06/0
the jurlsdict(onnl authority. 72020 by
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Details of Additional Place of Business(s)

GSTIN 19AISPMI030CI1ZH
Legal Name BARUN MONDAL
Trade Name, if any MODERN ENGINEERING

Total Number of Additional Places of Business(s) in the State 0

Annexure A
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Annexure B

GSTIN 19AISPMI030CIZ11
Legal Name BARUN MONDAL
Trade Name, it any MODERN ENGINEERING

Details of Proprictor

Name BARUN MONDAL
Designation/Status Proprictor
Resident of State

West Bengal
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e . FORM 39

L 2 [Vide Rules 17, 105, 117, 161 and 184)
L 3/ Recelpt

Y o
@7[0@ AT Kamarhati Municipality

RENEWAL ENLISTMENT LICENSE RECEIPT

/ 5/ (/// 92 7~ Receipt Date: 16/01/2021 Recelpt Number: 20021173681

Received from Barun Mondal a sum of Rs, 2500.00 ( Two thousand Fiv.: Hundred Rupees

Cnly ) towards RENEWAL ENLISTMENT LICENSE vide Cash.

‘ Type Mother Section Amount Child Section Amount | Penalty | Total
|Current 500.00 200000]  0.50]  2509.00
1L Total Amount[ 2500.0

=1L/ i
tgnW signature of Authorised Officcr

Note: 1. For further assistance quote your Reference: No. / Application No, 20021159345
2. Cheque/Draft/Banker's cheque are subject to realisation

g e e

RPN
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- -
. T AT AV At s Ko bm v
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;*} The Profession Tax for the year
4 .

L
% 31st day of July, 2022

j Disclalmer : As this compulor, generated doc

The West Benga| Stat SRAE e

eTa

‘\~ \
I8

X on Pr o
ofasslons Trades Callmgs and Employments Rules. 1979

Form A

i

':1 “"}. f/'
cat i

Certlflcate of Enrolment Y

[Sco rulo 4/ 6A)

4
o

192030669238

OldNo.  EWC1042297

This Is to certify that

BARUN MONDAL !

Date 11082015

engaged in the

professionltrade/callirig.. |

MODERH ENGINEERING

4

R

SN

eSS

located at o 35/H/CKALINATH GHOSAL ROADARIADANA,700057,P.S.-BELGHORIA

- R
PR RS SRt

TN T R

has been enrolled undef fhe \

Employments Act, 197§"(W

| The holder of this certificate shall pa /1
the West Bengal State Tax on Pro' Sior

or before the 31st July of every year

year 2021-2022

t Bengal State:Tax onﬁréfessiohs', Trades,Callings and

© _»4,

2022-2023

State Tax on Professions, Trades,Callings and Erﬁp[oymehts Rules, 1979. .

payment of Profession Tax égainst this Enroliment No. has been madg for the

is payable on or before

N'aho-of the offica:

to ba an avidenco a8 proof of approva
BEcpee procoodinn(s) in any cot

Prescribed Authority

WB CENTRAL UNIT-VIll, BARRACKPUR

AR
AR
Hagin

N P
D NI APV SY & SRR R S S A

umont roflocts such information as provided by the applicant, it may not be
| or documont of lika naluro In any sult, prosecutidn or other legal .

11t of law or bofora any authorlty.

11‘
\A

. s I sn'
X000 L0000

Thl.. Is a compu?or goncmlod coxllﬂmto No signature is required.
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1‘7'9;0”” £9

A

R

O PR R S P S

09/01/2022 08:54:32 £

: WM%‘D (ORI z?&'&“”q i

TN



N B | .
CONTENTS NQOT VERI NEC
Jo, Chasie Persm - 20 JAN 12
72\2 (%ﬁ?’(‘mﬂ”\“ WAIMANIATE MuiuL L)
KOM\Q){/% Mw PQJJH Phbitcl
ollacks —7?7{/01/9012.

Culfoc) - To. ol ot Wonkshal
@L&-'{ g?}(’
/\\ oM A o ‘E,wv\'kt\j ,U,,,,\Fa,ﬁ MODGK(J‘
kNGiNEEKwGl “H‘ JEMC j,& o nohu faem 62%1“”‘“" ‘

.ob(; Hodson —H\w\ e kaow ﬁ AN Ahat "y wjkl:owr") LOP
,fn &Us.fhon omlr 0w ,u)"]@,o/j X\;ay Aol wo Jo shuk
%ﬂ,& unt A?%»ww-m Pwv\ £ kion ehf wdeedd . TR WL wedd Fo
£ Uuskion ’)PWM amd 4%7 Suo gt oA Pofuoc oW Lomyef

Tn 'H“j Hold 0 op}%r s Aoncon o OJaw’oM }2 w o A4

fofwo o Ly, (g shedjon el old 0 botia fo g
L ghud 0wt wu}dcsl\o% Bk

s subot oo oot 1 Sy W
Goy f’,u’s A ij work. 6L ﬁﬂj Hw%od ,Ead(%j ng
. v M M’{)wmk Uwr\ ( chZ Sud«wxfl—

focla}s. (JsL (LT «5‘* pd NoC fffgquul»om Poﬁ,w “Phore. 3\\/;1

wuks!\o; PR RO LY Ha

o o ’”"”Lm og“ugﬁp o oms- o vo by ot
711 2 onibeo . 'Tcg-,«—-( Lot

‘wﬂm u 2l
stwjoxk‘az;g $ 2 mondlo - ‘?LQM"L dhow w2 o Suum e
AbS

e&W@% %bvﬁ \/Ou

éwu.m Al ek,



BEFORE THE HON'BLE NATIONAL
GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
0. A. NO. 69/2022/EZ

In The Matter of:
Kakali Pal

... Applicant

Versus

West Bengal Pollution Control Board
& Ors.

Respondents

AFFIDAVIT ON BEHALF OF THE
RESPONDENT No. 04, OFFICER-IN-
CHARGE, DAKSHINESWAR POLICE

STATION

SIBOJYOTI CHAKRABARTI
Advocate
For The State of West Bengal
Email: subho.advocate@gmail.com
(M): 9007035534.
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